1 2 3 4 5

3. Other freedom fighters 6,330/~ 9,052/ - 15,382/ -
(including INA)

(d) to (h) The basic pension of the freedom fighters was last revised in the year 2006. At
present there is no proposal under consideration to increase the basic pension admissible to the
freedom fighters. However, the dearness relief is revised every year on the basis of twelve monthly
average increase in All India Consumer Price Index. Dearness Relief has been revised w.e.f. 1st
August, 2011 from 123% to 143%.

Hiring of IPS officers from CPMFs

3165. SHRIMATI SHOBHANA BHARTIA: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether Government has decided to hire Indian Police Service (IPS) officers from within

the officers of the Central paramilitary forces in view of the shortage of IPS officers;

(b) whether Government considers this worthy on grounds of merit as compared to

selection through the normal recruitment process; and
(c) thereasons why this is a preferable route for recruitment for Government?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JITENDRA SINGH):
(a) to (c) In order to address the shortage of IPS officers, Government has approved a third mode
of recruitment to the Indian Police Service i.e. through Limited Competitive Examination to be
conducted by UPSC, which would ensure that appropriate quality is achieved during the selection

process.
Arrest of IM men by Delhi Police

3166. SHRI BAISHNAB PARIDA:
SHRI GOVINDRAO ADIK:
SHRI SANJAY RAUT:
Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that Delni Police have arrested six men belonging to the Indian

Mujahideen (IM) terrorist outfit;

(b) if so, the details thereof;
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